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taking over these mills and rehabilitating 
them on a proper footing 90 that the cloth 
production may go up and employees may 
get employment ?

MR. SPEAKER : It is all information 
and suggestions. Still it is a supplementary.

SHRI R. K. KHADILKAR : About 
sixty mills are taken over and some of them 
are relief undertakings.

So far as cloth production and other 
aspects are concerned, hr should address this 
question to the Foreign Trade Minister.
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SHRI THA KIRUTTINAN : Is it a fact 
that many State Governments are not able to 
re-open dosed mills only because tin* Central 
Government has not permitted them and also 
the Government of India has not sane tinned 
the 51 per cent of the shares ?

SHRI R. K. KHADILKAR : It is not 
a correct statement. If preliminary investiga
tion proves that it is likely to be viable and 
could be run, certainly, the State Go\ eminent 
encourage reopening of the mills. In the 
case of Tamiluadu, one or two mills were 
reopened. Government has borne its share of 
the financial responsibility.
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SHRI R. K. KHADILKAR : Quite a 
few industries which are closed are due to 
mismanagement, or as the Member suggested, 
because the management or the proprietors

had taken the cream out of the concern and 
then left it there as sick unit or unit not in a 
position to function, etc. That is true.

MR. SPEAKER : Question 496, Shri 
Venkatasubbaiah— absent. Question 497, Shri 
Baladhandayutham—absent. Question 4%, 
Shri Varkey George—absent.

All the three Members are absent; they 
are preventing the chance for the other 
Members. % SfSFT 3FT ^  %f%5T ?T3'*f
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SHRI PII.OO MODY : Let us put them 
all in jail !
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THE DKPU'FY MINISTER IN THE 
MINISTRY OF LABOUR AND REHABI- 
XITATION (SHRI BALGOVIND VERMA):
(a) to (c).Due to outbreak of fire in the mine 
and to ensure the safety of the employees, the 
Mines Inspectorate ordered stoppage of normal 
working of the mine with effcct from the 28th 
February, 1972. About 1300 workmen have 
been affected. Government is exploring ways 
and means to restart the functioning of the Col
liery. It is expected that work in one of the 
inclines will be resumed shortly and about 
500 workers will be employed. In the mean
time the possibilities of finding jobs for the 
affected workmen in neighbouring colliery of
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the same management are being explored. 
The question of granting financial assistance 
to the workmen by way of advances etc., is 
also being looked into.
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Headquarters Allowance to I. F. S. Officer

*->0U SHRI SfUSHI BIIUSHAN : Will 
Uie Minister of BXTLRNXL AHWIRS be 
plea led to slate :

(a) whether the* olficers of IFS (A) get 
Headquaiteri Mlowanre while they are posted 
on duty in Delhi ;

(b) whether (his Headquaiters Allowance 
is deni<*d to the members of IFS (Bj , and

(r) if so, the reasons therefor and the 
measures ptoposed to be adopied by Govern
ment to giant the said allowance to the 
members of IFS (B) also ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS(SHRI 
SURENDRA PAL SINGH) : No ‘Headquar




